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ﬁﬂﬁvit to e Furnished by Candidate alongwith Nomination Paper
Eefore the Returning Officer

m{g.'}

Forelection to...ccvi coiveievenn o ..{name of the House)

From ..:,,,-*35 (=51 el 8 ] | (N p—— C unstltuam:y {Mame of the Contitugneg
A 2
M BALANX SINGH Laonef . SRIRBAMJIWANSINGH. .. ...

Pn.gE 44  years, resioent of AT :-SIGHIAGHAT BUZURG, POST:-SIGHIAGHAT, P.5.:- BIBHUTIPUR SAMASTIPUR. .. _(menton full
pastal address) a candidate at the above Election, do hereby solemnly affirm and state on ogth as under -

[Sirike cui whichever is nol applicabla)

11} L v nandidale sotup by *-’F*T‘*TA'Dlﬂ'r—:{U‘_il' (nama if the political party) / am contesting as an
v e 1 dendicista
1%} Tetails «* HAN and status of filing of income tax retum :
I‘" No. | Mames Permanent |The financizl ]_Tntar income
Account year for which, qwn in
Mumiber the lasi
(PAN) Income-tax | come tax
’ retumn has Return {in
been filen Rupees)
1 Self BEYPS-2T10A 2010-11 19748300
2 Sposao AKBFR-BD99M 2010-11 204678.00
] e ndent 1 No
I o ey
|4 Copaidont 2 Na
I3 Dependent 3 Mo
[3) The Following case(s) is are pending againat me in which cognizance has been taken by the court .-
Sl
ho |Offence Descriplion

{a) [The cetils of coses where the court has taken cognizance, Sections of the Act

and description of the offence for which cognizance taken Ne
() |hlame of the court, case No. and Date of arder @king Cognizance MNa
PR AT Y REra S Apsizaticnts) for ravisian (if zny) rifad against lhe ar_o.-el
L. G " No

{4} Cases in wvrhich | have been zonvicted by a court of law (other those reffered Lo in form, ©8) :-
{a) [The details Uf cases,Sections of the Act anc d=scription of the olfence jor Y
which convicted - “'
(b} [Name of the courl, case No. and Date (s) ¢; order (5) punishment Imposed | ]

MNo

(c 1Details of Appeal(s) Aoplication(s) for revision (if any) filed apainst the above

apagie)




I} That | give herein below the datails of the assets (movable and imovable etc.) of myself /
spousae and all dependents -

A. Detalls of movable asseis
{Mate

1. Assals in joint name indicating the extant of joint cwnership will also have to be given

Z

Bank! Institutson and Branch are to be gven
3 Value of Bonds/Share/Debentures as per the current market value in stock Exchange in respect of listed companigs and
as per books in case of non-hsted companies should be given
4  Dependent, here means a person substatially dependent on the income of the Candidate.
5 Details inclueding amount is o be given separately in respect of each investment)

my spose and

In case of depost { Investment the details including Senal Number, Amount, Date of Deposit the Schemes, Name o

Sl.
N | Description Self Spouse Dependent-1 |Dependent-2 ["Mependent-:
{i} |Cash in hand As. T4578,00 Fs.5E220.05.00 Al At A
(i) [Details of deposit in Bank[FOR R S0000.00
account {FDRs, Term
Deposits and all other type of o o
Deposits  including  saving|581 Rz 208041.00
:m;:'} In[:.:tpl.?::ll: :l:mn United Bank Rs 2513800 |UBI Fa. 1645.00 Mo N ND
Banking Financial Companies|Unied Bank Rs. 44500
and Co-operative societies
and the amount in each such|"® PRI 0N
deposit SKGH s, 13290.00
(i} |Detzils of Investment in
Bonds. Debentures/ shares
and units in companies/Mutual e o o ~o NE
Funds and others and the
amouni
(v} |Details of investment in NS5 |HDFC Lile Rs 500000 |[NSC  Rs 100000000
Postal Saving,  Insurance|Teaines Lie Rs. 20000.00 |Term Dap. Rs. 15000000
F‘pl'x:i and in'.reslman_l in anyl ;- ::ﬁg Mo AD i
Financial Instrument in post|je B 50000000 5 ~o
office or Insurance Company|(LIC 5.V) Fs 13425000
and ihe amount
(¥} [Personal loans advance given|
o any person or entity
including firm, Company Trust Rs. 7750000 Rs. IB57TE 0D f¥ea K A
etc and other receivables fram|
deblors and the amount. N
{vi}y |Motar ‘ehicla/|Scapio  Rs. 1250000.00
Aircrafts/Yatchs! ships (detail|[Metor Car Rs. 300000.00 Kia
of Make Registration No. etc, NO N No
Year of purchase and amount})
(vil}|Jewellery, bullion nad valuable|500 Gm Siver Rs. 2700000 {750 Gm Siver Rs, 46000,00
thing (give details of weight Gold Rs 6515000 |Golg Rs.125250.00 rp Ap B
_tand valug)
(vitjany Other assets such as|Gun Rs. 4000000 [Cows Rs 245000.00 : ;
yalue of claimy interest Citwrs Rs 18800000 |Clesing Stack R, 3853200 M ™a Ao
{ix)|Gross Total value 3354929.00 100852205




{Mote 1

E. Details of Immovable assets -
Properties in joint ownership indicating the extant of joint ownership will also have to be indicated

2. Each land or building or apariment should be mentioned separataly in this format )

sl
Mo

Description

Spouse

|Dependent-1

Dependent-2

Dependent-3

U]

Agricultural Land

Location{s)
Survey number(s)

fisn

Mo

frea 1'I"E!al mieasurermnent in
acres)

3 Bigha & Katta

L

Whether inherieted proparty
(yes or NO)

s

L7 s

Date of purchase in case of
self acquired property)

NIL

(8

Cost of land (in case of
purchase ) at the time of
purchase

MIL

Any Investment on the land by

way of development,
construction ele.

MIL

N

Approwimate Current market
value

Rs, 37.50.000.00 (Approx}

Aa

|

i)

MNon- Agricultural Land
Location(s)
Survey numberis)

At E

Area (Total measurement in
|acres)

1,25 Kalia

[T

Whether innerieted property
{yes or NO)

Mo

rip

N

L ]

Date of purchase in case of
self acquired property)

MO

v

MNO

A

Cost of land (im case of
purchase ) at the ime of
purchase

NGO

Any Investment on the land by
way of development,
construction etc,

Ao

ha

Approximate Current market
value

Rs. 1,50,000.00 {Approx}

{lia}

Commercial Bulldings
(including apartments)
Location(s)

Survey number(s)

MND

Mo

Fadl”|

Built up Area (Total
measurement in Sq.ft.)

~p

T




Wheather inheriated
(yes ar NO)

property

N

Date of purchase In case of
seif acquired property}

Me

]

Cost of property (in case of
purchase ) at the tma of
purchasa

Any Investmeant on the land by

way of development,
consiruction ete.

o

Appraximate  Current
value

market

Ao

[ e

(it}

Residential Buildings
{including apartments)
Location(s)

Survey number(s)

e

Neo

e

MNE

Area (Total measurement n
Sg.ft.)

1 Katta

Fal

M

Built up Area
miessuremant in Sg.11)

{Total

Mo

4

M

Whether inheneted property
{yes or NOY

MO

ANo

Date of purchase in case of]
salf acquired property)

Ng

~o

Cost of properdy (in case off
purchase } at the ume of
purchase

Ao

N

Amy Invastment on the land by
way of development,
caonstruction etc.

NO

NG

Approximate Current  market
walue

Ra. 11,50.000.00 [Approx)

NT

(vl

Other (Such as interest in
praperty)

LR

o

(vl

Total of Current Market

Value of (i) to (v) above

Rs. 50,50,000.00 [Approx)

Ao

FAVE 7]

AMp

{8) |give herein below the details of liabilities! dues to public financial institutions and government :-
(Mote : Please give separate details of name of Bank, institution, entity or individual and amourt for each item }

5.
Mo

Description

Self

Spouse

Dependent-1

Dependent-2

Dependent-2

(n

Loan or
Financial |
Name of Bank of F|
Amount outstanding

(Mature of loan

dues fo Bankl

58I Viditan aabha Painal
Fs._805000.00
Scarpko Laan

e

Moo

Loan por dues fo any
individuals | Entity other than|
mentioned in (i} above.
MNarme (s)

Amount cutstanding
Mature of loan

Mo

MG

Mo

e




Any Other liability MO Mg Ao “n Tig

Grand Total Liabilities Rs. BOSOO0.00] Al MDD A Ha
(1 [Government Dyes :

Dues to departments dealing i - e e

with governiment A Mo Iy M Mo

accomadation

Dues to departments dealing

with Supply of water Mo ho O A Np

Dues o departments dealing o i

| with Supply of electricity [foes f—~ N o Moo M

Dues to departments dealing

with Supply of telephona MO Mo M S 1

Imobiles

Dues to departmenis dealing

with govemment ransport MNO MNE M e N

(including aircrafts and

Income Tax Dues Mo ™~ p ald e L

Welth Tax Dues o Al AAE Ay i

|Service Tax Dues M e = s M

rumicipall Propoerty Tax MNT NT N O X

Sales Tax Dues MO Moo Ald rin -0

Any Other Dues L] N i - T

Grand Total of Govt. dues 2lboao.op ro 5 v s

{7} Details of profession or oceupation :

a.  Self . Leader.

b. Spoase . Dairybusiness...............

[ &) My vducadonas qualification is as under :
(Give details of highest School / University education with full from cf th2 certificate/ diplormal degree course)
{Mame of the Sehoal ! college / University and the year in which the course was completed.)

{9) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE :

Marme of the Candidate

Full Postal Address

Sri Ran Balak Singh

Al ;- Singhia Buzurg
Post - Singhiaghat,
P.5.:- Bibhutipur,

3 |Nember and Mame of the Constituency and sate

Dist. Samastipur (Bihar)
Bibhutipur {138)

‘Indepandent’)

| 4 |Hame ol the Political party which sel up the candidale (Ciherwise wrile

JANTA DAL UNITED

refferad to in Form 268)

5 |ia) Humber of cases in which conviction order passed (other than those

H




cognizence

Tolal number of Pending cases where the courlls) have taken| iefas.sofe 1b2rpE 7onfns

1395, 1990 . ¢ 8300 A2ifeg

PAN of

{a) Candidate

BEBYPS-2T 184

ib) Spouse

AKBPR-8039M

| (G} Dependents

N9

Details of Assets and Liabilities in ru

Description

Sell

Spousa

Dependent-1 |Dependent-2

Depandent-2

Movable Assets
(Total Value)

3,254 939.00

1,008,522 05

Immovable
Assals

5,050.000.00

i

-

Purchase Price an

Development

Cost of
Immovabila Propearty
(Total Value)

(o)

Approximate Current
Market Price of
Assols (TotalValue)

£,304,939.00

1,008,522.05

Liabilities

{i) Governnient
dues (Total)

{ii) Loan from Bank,
Financial Institution and
other (Total)

805000.00

Highest educational qualification :

(Give details of schoal / University education with full form of the certificate/ dsp}nmaa' degree courss) (name of the  chool /

College! University and the year in whuch the enuse was complsted

(a)
{b)

Verified at

Ldhistha .

VERIFICATION
| the deponnent, above named, do hereby verify and declare that the contents of this affidavit are frue and comrect to the best o

miy knowledge and belief, no part of it is false and nzthing material has been concealed there from. | further declare that |

Ldayaf.

202

there is no case of conviction or pending ¢ s& against me other than those mentioned in items 3 and 4 above
I/ My spouse, or my dependent da nct have any assets or lability, other than thase mentianed in items 5 and & abave

KH TIETL T
solei i DEPONEN!

Note . 1

Affidavit should be figld latest by 3.00 PM an the last dzte of filing nominations

2 Affidavit should be shown before an oath Commissioner or Magistrate of the first Class or before a Motary Public
3 All coiumns should be filed up and no column to ba left blank, If there is no information to furnish in respest of an
item, either “Nil* or "not applicable” as the case may be, should be mentioned

4 The affidavit should be either typed or writte: legibly and neaty



SMT. KUMARI ASHA RANI
W/0 :- SRI RAM BALAK SINGH
DATE OF BIRTH:- 20-07-1968

AT + P.0:- SIGHIAGHAT, SAMASTIFUR

DIST.:- SAMASTIPUR (BIHAR)

Previous Year 2011-2012

As it Year 2012-2013

Status ;- Individual

PAN No.: AKBPR-8009M

COMPUTATION OF TOTAL INCOME & TAX LIABILITIES

INCOME FROM BUSINESS
NET PROFIT AS PER PROFIT & LOSS AJC

INCOME FROM OTHER SOURCES

[4artls Inierest

LSS - DEDUCTION UNDER CHAPTER VI A (NSS PURCHASTE)

OROSS TOTAL INCOME

TOTAL TAXABLE INCOME

TOTAL TAXABLE INCOME ROUNDED OFF U} S 288A

TAX THEREON
EDUCATIONAL CESS 3%
TOTAL TAX LIABILITIES
ADD ;- INTEREST U/5 234A
NET TAX LIABILITY

TAX DEDUCTED AT SOURCE
TAX PAYABLE

TAX PAID 3Y CHALLAN

TAX REFUNDABLE

Amount
Rs.

Amount
R,

289.572.00

B,697.00

208 26000

10000000

108,260.00
108,268, 00

B27.00
25.00
852.00
Nil
B52.00
#32.00
Mil
mil
il



SMT. KUMARI ASHA RANI
W/ 0 :- BRI RAM BALAK SINGH
| AT+P.0. :- SINGHIAGHAT, SAMASTIFUR
DIST.:- SAMASTIPUR (BIHAR)
TRADING & PROFIT & LOSS A/C FOR THE YEAR ENDED 31.12.2011
PARTICULARS AMOUNT PARTICULARS AMOUNT
Bs. ¥ R=.
To Opening Stock - By Sales -
Carttle Feed 422200 Milk 559240.00
Strow & Bhusa 348.00 4.570.00 Manure 2568000 564,920.00
Tos Purchases - By Closing Stock :-
Cattle Feed 20505800 Cattle Feed A5860.00
Strow & Bhusa ATTH6.00 38,7 14.00 Strow & Bhuaa T72.00 36,632:00
To Salary & Wages B, 300,00
Tis Mise., Exps. 2,396.00/
o Net Profit C/D 289,572.00
621,552.00 621,552.00
CAPITAL ACCOUNT AS ON 31.12.2011
PARTICULARE AMOUNT PARTICULARS AMOUNT
Rs. £ Rs.
To Opentng Bulance 597,008 00{By Withdrawals (For Exps. & LLIF) 66, 320.00
To Gift received on birthday & -
) 257,415.00)| By Closing Balance 1,087 ,272.00
marriage Ceromany
To Net Profit B/ F 289,572,00
To Bank Interest 8,697.00
1,153,592.00 1,153,592.00
BALANCE SHEET AS ON 31.12.2011
CAPITAL & LIABILITIES AMOUNT ASSBETS & PROPERTIES AMOUNT
Re. ¥ Ra.
CAPITAL A/C :- FIXED ASSETS :-
Smt, Kumarl Asha Rani 1,087,272.00|Live Stock (Cows) 345,000.00
INVESTMENTS :-
NSC Purchase LODO00, 0
Term Deposit with Post Office 150000.00]  230,000.00
CURRENT ASSETS AND LOANS &
ADVANCES
{ Closing Stock 36,632.00
Loans & Advances 305,775.00
Cash & Bank Balances -
Union Bank of India
Sighinghir S0 AC Ka, -4 147001000805 164495
Cash in hand $B220.05 50,8650
1,087,272.00 1.0-8?.2'3'1.00'
.:2.- H

& sfn-ffr:‘_._-



SRI RAM BALAK SINGH

8/0 :- BRI RAM JEEWAN SINGH

DATE OF BIRTH:- 23-07-1965

AT + P.O :- SIGHIAGHAT, SBAMASTIPUR

DIST.:- BAMASTIPUR |BIHAR)

i 11-2012
Assessment Year 2012-2013

Status : Indijvidua

PAN No.: BBYPS-27 19A

COMPUTATION OF TOTAL INCOME & TAX LIABILITIES

INCOME FROM SALARY
SALARY RECEIVED FROM VIDHAN SABHA

INCOME FROM OTHER SOURCES
Bank Interest

GROSS TOTAL INCOME
LESS - DEDUCTION UNDER CHAPTER VI A (LIP PAID)
TOTAL TAXABLE INCOME
TOTAL TAXABLE INCOME ROUNDED OFF U/ S 288A
TAX THEREON
EDUCATIONAL CESS 3%
TOTAL TAX LIABILITIES
ADD - INTEREST U/S 2344
NET TAX LIABILITY
TAX DEDUCTED AT SOURCE
TAX PAYABLE
TAX PAID BY CHALLAN
TAX REFUNDABLE

Amount
Hs.

Amount
Rs.

495,000.00

21,509.00
216,509.00
375588.00
478,921.00
478,920.00
5784400
1735.00
59579.00
Nil
S9579.00
S9579.00
Mil
Nil
Mil

geferfn



BRI RAM BALAK SINGH
8/0 :- SRI RAM JEEWAN SINGH
AT+P.D, ;- SINGHIAGHAT, SAMASTIPUR
DIST.:- SAMASTIPUR [BIHAR]

CAPITAL ACCOUNT AS ON 31.12.2011

PARTICULARS AMOUNT PARTICULARS umun“. T
s, , 5
To Opening Balance 1,882,112.00|By Withdrawal [For Exps.& LIFy 96,000,001
‘o Salary Received 495,000.00| By Closing Balance 2,583,221.00
‘o Bank Interest :-
From UB1 15682.00
From United Bank 19,04
Frora PNB 57.00¢
From SB1 5751.00 21.509.00
To Agriculture Income 2850,600.00
L1 2,679,221.00 2,679,221.00
BALANCE SHEET AS ON 31.12.2011
CAPITAL & LIABILITIES AMOUNT ASSETS & PROPERTIES AMOUNT
Rs. ' Hs.
CAPITAL A/C - FIXED ASSETS :- |
Ram Balak Singh 2,583,231.00|Land AfC 21000000
iECURED LOAN -- Motor Car 000000
Scarpio Loan from 5B Vidhan Sabha BOS 000,00 Scarpio AfC 125000000
Live Stock [Cows) 155000.00) 1,915,000.00
INVESTMENTS :- B
HDFC Life Insurance 5000.00
Relinnce Life Insurance 2000000
Life Insurance Policy 5.V, 134250.00
Fixed Deposit with SBI- o
Vidhan Sabha G 200,250.00
ETS NS &
ADVANCES
Salary Receivable 55,000.00 |
Loans & Advances TS, 000,00
Cash & Bank Balances :-
PNB Sighlaghat 3033.004
5B Bihar Vidhan Sabha 208941.00
United Bank of India
fielsamnili Tarn KOG A/C Mo, 10230001035 25138.00
United Bank of India
Belsand Tirn 5 0 A/C Mo- [0ZIEHHE1E “445.00
Union Bank of India
Sighinghul S8 A/ C No-4 1470 GHEE2G0 108113.69
SKGE Bank KCC A/C 431.96
SKGE Bank SB A/C 1329000 |
Cash in hand T4ETB.25| 433,971,080
3.388,221.00 3.388.221.00

Defor|—
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